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MA 278 af 2002
(OA 1426 of 1006)

Present ¢ Hon'ble Mr, S, Biswas, Administrative Mamber

Hon'ble Mr. A, Sathath Khar, Idndicial Member

Abdul Wahab Gani
Vs-
D/n Pasts
Ms, Javanti Saha, Counsel

For the Apnlicant

Far the Reg-~ondents? Mr. 5,%, Dag, Connsel (Off i,c‘i'.alv}_

Mr. M,3, Baneries, Conngel {Pvt.)
Date of Order : 0201-2003

ORD ER

* MR. A. SATHATH KHAN, JM

MA 275 of 2002 has been filed bv the arrlicants of O.k,

€ 1276 of 1006 for restoration of the satd 0,4, whichwas diemissed

N

far dafault on 17=4.20092,

2 Affar hearing both rarties and on aning throngh the aver-

mants made in the M3, wm ars satiefimad +that thers is sufficfent

around for restoratinn of tha O;A: Accnrdinqlv., the 0.#:1426 of 96
ia restored to its original number and £ iles after setting aside the
The O,a,

4i. smissal order dated 10-4.2002, Thnus, MA is disrosed of,

wi1) hm listead for heariag on 1=-4-27003,
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